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(CIRCUIT AT PORT BLAIR) 

1' No. 0A351/404/2017 	 Date of order: 20.6.2018:.; 

Present: 	Hon'ble Mr.S.K.Pattnajk, Judicial Member 
Hon'ble Dr.Nandjta Chattbzjee, Administrative Memler : L 

YASHPALGARG 	 H 

ys 
UPSC 	 H 

For the applicant : 	Ms.A.Nag, counsel 

For the respondents: 	None 

ORDER(ORAL) 	 H 

Per Mr,S.K.Paftriaik, Judicial Member 

Ld. Counsel for, the applicant prays for withdrawal of this dA. 

Prayer is allowed. 

2. 	The oA:is disposed of.as  withdrawm There will be no order as to 

costs. 

(DR. NANDITA CHAflERJEE) 
ADMINISTRATIVE MEMBER 

n . 

(S. K. PAh'ThAIK) 
JUDICIAL MEMBER 

I 

I.Nath 


